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Petition(s) for Special Leave to Appeal (Crl.) No(s). 10380/2013

ZULFI QAR Petitioner(s)
VERSUS

STATE OF U. P Respondent ( s)

W TH

Crl.A No. 161/2014
(Wth prayer for Ofice Report)

Date : 17/07/ 2014 This petition was called on for hearing today.

For Petitioner(s)
M Raj esh | nandar, Adv.
M. Rauf Rahim, Adv.
M Uzm Janeel Husain, Adv.
M. Shakil Ahned Syed , Adv.
For Respondent (s)
M . Abhi shek Chaudhary , Adv.

UPON hearing the counsel the Court nade the follow ng
ORDER
SLP(CRL.) NO. 10380/2013
Four weeks tine is granted to the sol e respondent for
filing counter affidavit.
CRL. A. NO 161/ 2014
Await certificate of service as well as original record

fromthe High Court.
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